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(iii) speedier economic development of
the State.

(iv) continued efforts to bring the
insurgent groups to the discussion table.
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Additional Forces for Tripura

2315. SHRI KHAGEN DAS: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether Government of Tripura have
requested his Ministry for deployment of
additional forces in the State in view of the
activities of the extremist groups;

(b) if so, whether Government are sending
additional forces to the State; and

(c) by when, the additional forces will
reach the State?

THE MINISTER OF HOME AFFAIRS
(SHRI L.K. ADVANI): (a) Yes, Sir.

(b) and (c) Central Para Military Forces
have been made available to Government of
Tripura. The deployment of security forces
depends upon their availability and the
overall security scenario.

Witness Languishes in Jail

2316. SHRI O.P. KOHLI Will the Minister
of HOME AFFAIRS be pleased
to state:

(a) whether Government's attention has
been drawn to the news-item captioned
"Witness spends 10 years in custody; case yet
to begin" appearing in the Times of India,
dated 7th May, 1998;

(b) if so, the facts thereof and the reaction
of Government -thereto;

(c) what steps Government propose to take
to ensure that such incidents do not take
place in future anywhere in the



